
TH E GAUH TI HI H COU RT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, N4IZORAM AND ARUNACHAL PRADESH)

No.HC.VU-25/2 ooal4430/A

Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

From

To,

Ref:-

Shri Rupak Rajak,
l/c District & Sessions Judge,
Chlrang, Kajalgaon. 1l-

Dated Guwahati the 2J May, ZOza.

Sub: Station leave permission.

Your letter No. DJCH.I-5i20241t205, dtd. 16.05.2024.

Sir,

with reference to the above, I am directed to inform you that you have been
granted station leave permission, with the official vehicle, at own @st, from the
morning of 19.05.2024 till the mornin g of 27.os,2o24, The next senior most Judicial
officer available at the station shall remaln in charge of your court and office in your absence.

Yours faithfully,

e4-
JT. REG ISTRAR (VIGILANCE)

Memo No.HC.VII- 51200a1443tl A dated t Z7- ot- ZaL^
Copy to :

*( The Project lv'lanager, Gauhati High Couft

GISTRA VIGII.AN


